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(b) whether European Commission held
that the majority of the operations under the
aegis of the NDDB were either in the break-
even or in a repeated loss situation and that
it was the hidden subsidy provided by im-
ported commodities that allowed them to
show profits on paper; and

(c) if so, the steps proposed to be taken
by Government in this regard?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI NITISH KUMAR):
(a) The imported gift commodities have
been primarily used with the objectives of
maintaining a steady supply of liquid milk in
the Metro cities and for the purpose of gen-
erating funds for financing Operation Flood
Programme. The issue prices of these
commodities have beenraised overtheyears
to make them comparable with domestic
prices thereby discouraging the dairies from
developing dependence onthese commodi-
ties.

(b) European Economic Community
have continued to support Operation Fiood
Project and the imported gift commodities
have been used in line with approved norms
and no such adverse inferences have been
drawn by them.

(c) Does not arise.

Meetings of Advisory Committees
Attached to ICCR

7222. SHRI K. PRADHANI: Will the
Minister of EXTERNAL AFFAIRS be pleased
1o state:

(a) whether any meetings of the various
Advisory Committees on different regions
attached to Indian Council for Cultural Rela-
tions have been held during the last two
years;

VAISAKHA 13, 1912 (SAKA)- Written Answers 46

(b) ¥ s0, the details thereof; and

(c) it not, the reasons therefor and
action taken in this regard?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRII.K. GUJRAL): (a) and (b). The
ICCR has three Advisory Panels on different
regions, namely:

(i) Advisory Panel on Latin America

(i) Advisory Panel on South and
South East Asia

(iii) Advisory Panel on Africa
The following meetings of these panels
were held in the last two years i.e., from 1st
January, 1988 onwards:
Advisory Panel on Latin America
i) 25.3.1988

i) 11.10.1988

Advisory Panel on South and South
East Asia

i) 3.6.1988

ii) 18.11.1988
Advisory Panel on Africa

i)y 25.2.1988

i) 11.10.1988

(c) Does not arise.

Purchase of Arms by Nepal From China

7223. SHRIJAYAWANTINAVINCHAN-
DRA MEHTA: Will the Minister of EXTER-
NAL AFFAIRS be pleased to state:
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(a) whether Government are aware that
Nepal has recently purchased in a big way
arms and ammunitions from China as re-
ported in the national dailies of 29 March,
1990; and

(b) it so, the reaciion of Government of
India thereon?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI LK. GUJRAL): (a) Govern-
ment has seen reports to this effect.

(b) The Government of India took up
this matter with the previous Government of
Nepal. ltisthe endeavour of the Government
of India to seek a comprehensive under-
standing on all the outstanding issues with
Nepal including our security concerns in
spirit of friendship and co-operation.

[Translation

Persons Arrested While Crossing
Indian Borders From Pakistan

7224. SHRI R.N. RAKESH: Will the
Minister of HOME AFFAIRS be pleased to
state.

(a) the number of persons arrested
during the last six months while crossing the
Indian borders from Pakistan:

(b) the number of extremists and ordi-
nary citizens out of them, separately: and

(c) the details of the weapons recov-
ered from the arrested extremists?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
SUBODH KANT SAHAY): (a) and (b). 728
persons were intercepted by BSF during the
period from October, 1989 to March 1990,
while crossing the Indian borders from PakI-
stan. Of these, 7 persons were suspected to
be extremists and 721 persons were other
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miscreants.

(c) The following arms/ammunitions
have been recovered from the persons

suspected to be extremists:

AK-47 Rifle 2 Nos.
AK-74 Rifle 8 Nos.
Thomson Sub Machine Gun 2 Nos.
Pistol 7 Nos.
Revolver 2 Nos.
Hand-Grenade 32 Nos.
Magazine assorted : 100 Nos.
Amn. assorted : 4748 Rds.

[English)

Abolition of Visa System Between India
and Maldives

7225. SHRIH.C. SRIKANTAIAH: Wil
the Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether a Memorandum of Under-
standing has been signed by India and
Maldives for abolishing of visa system be-
tween the two countries; and

(b) if so, the details thereof?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI 1.K. GUJRAL): (a) and (b).
Under an agreement signed on March 11,
1979, India and Maldives had agreed that
citizens of either country may enter the terri-
tory of the other without obtaining a visa for
a stay of upto 90 days. India had suspended
the operation of this arrangement for some
time due to various reasons. After the visit of
EAM to Maldives in January, 1990, Govern-



